
yate—fafea(1) fazis anfsie cilat(os—os) / 723 / 0910043 / TPTey Hr | 
oricd oz afwy HY, Goyo 

(fate erqurt) 
mate /fetie /3heqt 26 2009 

Te UR Hay aitioy He, 
BER Wes | 

Waogoviso @ weer ¥ URI fasiftr dea-z2027, feria 30-6-08 of ¢gfterd 
vad By feria 1-1-08 BH 30-6—-08 cH war fea wa we Hl ae ae shanti a afi 
oie fasta 4 seed aad G aera oe Peo sraat & Tae WwW WA a 
Rafa et ge 3 fore ft vor wre far oats — 
1- - Waogoviso @ serfa oe ae acl somal wo ar ¥ we G wafer woy 
ROR Et fast wea-aofio—2-2027 / IRe—-9-(15) /08, fetia 30-6-08 URI at 
wiht 8 wl fesia 1-1-08 GB wad 21 see aeta SARcH CR wRat @ area 

fxs anfiia UI @ sex h aaent ert fare anfeie uRetai @ fort wal, we 
fapra oat cer det wifta sage of offgae afte ox, ert fafea yeu F 
URMGA Ud Ee we flere syed err wild "seers" eg dd TW AT H 

aad ux feaie 1-1-08 U Ge a Sayed seat yam al fel oA or wilde 
feat war 31 ge fast @ oe eH @ ud fesin 1-1-08 8 30-6-08 dw SARcH 
eRe Rar & sera fare snfie uRela & sax aaEnt ert fags ania oRetat 
om frprs oat, we fapra oat cen cet wifta saat or offs, aftty we, ERT 

fafa ureu 4 warraa wegqa aed uy flere snygad ERT wierad “smokes” sg da 
Ta Ae H sna we wh He Saydla A ya + He or wifes aft ga fasta Fs 
uxy fesia 30-6-08 & ud fa@re oal/ae flare pal vd det wnfta gaat =Rt 
a Aa ma fear war s wes fafea oe or yam farsa Amant a far war e va 
ta fasat aronl Err we or ereifer ar fat & agar wet fear Tar e| wey vad 
fasta & ort wa @ gro fetia 1-1-08 BH 30-6-08 aH ol ae flaarsii st 
flor oil /us flor wal 8 aya aep wat far var @, de wrongly realised 
tax ol auf F sme cen sa ae ae oF wiftena sea ves de afeifras aT RT 
43 4 fear war 31 see age Wh wa oe a ore wore SIR 4 worla 
are & oy FY oar vet cen fafea Sf G aera oe we aN a ame at ae 
ae ofan de afer at art 43 (3) @ arerfa fed 7a oT fa ver é — 

(3) Where any amount is deposited by any dealer under sub-section 

(1) such amount or any part thereof shall on a claim being made in 

that behalf be refunded in such manner as may be prescribed to the 

person on whom liability of such amount has been passed ultimately. 

Provided that no such claim shall be entertained after expiry of three 

years from the date of order of assessment or one year from the date 

of the final order on appeal, revision or reference if any, in respect 

thereof, which ever is later 

  

  

  

  

  

  

 



  sue ured wee weer yoy Wala we fraaraci @ fray 5014) @ spar 
oa ert flea wt fet wa we Gr wariag fasar WT ured ara Ros G ath H Ay 
Wd Ge HT eave at welt z | 

50114) The receipt of payment of amount to the dealer or a 

certificate from the dealer certifying the realization of amount 
from the claimant shall be filed along with the claim for refund 

under sub-section (3) of section 43. 
3a WHR feate 1—-1-08 8 30-6—08 da war fa 7a a wT amet fase 

atte Gre ot seca ert Ros ary eg WRG Wega Ge we at ore oI 
3 GR ay freer arerarRat ar fadfera far wre & fe wit sada art faear 
arnt ar fed Ta oe wt aa ég afe fafea “fa G wea vega fear oar é sie 
afe Ca oe GT Tae afer GT mer 43 3) & apa yell wr ca @ a Saal ae 
TRIM Wed OH GH UH As H sax ay af TM | 
2- = Weogourso G seta GA Ge acl sosal a oe F we S Bara wey 
wor art fast tdeirnofto—2-2027 /TaRS—-9—(15) /08—yotiovac—5— 
2008—311St- (26)—2008, fetta 30-6-08 UNI GI wet @ wit featH 1-1-08 GW ward? 1 
Zuo sera eaRea eho wRar @ sea fas anfie OM & Bex G Ben Ent 
fasra anfiie ult @ faara oat/ ue fers oat aa det wnfta sae af ofigar 
aftcr oe grt fafed yeu H yeaa wed ot uy fans siya art vier 
sR sg dd Ta Ae H stadt we fesin 1-1-08 SG alg GH Veela seat za 
wel fod ord or vifaen far war 3) URua wee 357, fetia 3-7-08 ERT ofigae 
afc ot eet se eg OA St freiRa fear wars] am orga & frwned 4 wget 
eM Tet Aa & eafaca or sear ft Ses Va wt ues 4 st G HRT ae fray sf 
ver fasta @ sreeifed 8, weg pfu ae freer siftiniRai & eae ue vA ar feerter 
ad gg 8 ca or fdar or freed aed aet Amal al var fast b srqeu ge 
G we aal frat yet 31 

at: WaT GY freak sftrerRat ar fadfera fear ura &@ fe ufe qe gree 
ol fared Ged aet ARa ER salad fasts Hr Mat H syou Ale HT SAKA 
fear war 8 den Sat ant B uRua dea-357, fesin 3-7-08 art feaika wet st 
Ue ah Uegd fear viet @ al oa fast we He W we sacral ver | 

3- ua Vad Mea aT ose G sqrt Hear Yaad He | 

  

  

  

  

  

B/ 

(iftct tcl) 
offs afttsy He, Gay Wes | 

  
[sist Ta Wea Ud fedio — val 
ufafeft — frerfaftad er gael vd saan wrefaret eg wfsa:— 
1 RS Ura, ox ud fae fer, Gee Wee, TTS | 
2 af Vaoyrorrad / st Veotofeddl dyad Ufa, ae vd Maer fet, Soyo TEATS | 

 



10. 

11. 

12. 

seal / fae, Ua vest aoy wR AGS VW we wee, aftry a 
SETH, BOO | 
Td WR ogy /vdgsc HA, asd HY, FATA | 
amy ofiesin /ugad fies /suican/ueae fe, aitwy ay yet 
GRU, WA VAR, CRS | 
VR wage afer (Hrefareth) / Posrqosno) / ela) /eRaRe wlba / sitter 
UaeX, APY HY, SA West | 
wed sro waien ca, after Hy, Bea West] 

  

  

  

  

  

vase offer /fecl ofzar /atrec offs, adea aaa we, aftr ay, 
TWIPSTATATS | 
vse ofer/Ret ofer/sakteec offer, seq rare oe, aftwy ay, 

SCSMTe / TITS | 
AA SPIT / HAT HA, AG SHS SYA HT Ha 5-5 TAT 10 waa 
ward fect ofzay /shtecre Gey / attoy wy alerpni, afta wx, soyo | 
VAR Sgurr sien, af toy py, Fears | 

  

B/ 
(ifr tcl) 

DASA, ToT He, Boy |


